
HIGH COURT OF JAMMU AND KASHMIR 
(Office of the Registrar General at Jammu) 

***** 

0 R D E R 

Dated~o'--\l\.1~ 

All Muns!ffs and District Judges (including on 

deputation) of Jammu Province are hereby nominated for attending 

One day Orientation Programme "Role and Responsibility of Referral 

Judges as per Section 89 CPC" scheduled to be held on 11th february, 

2018 at J&K, State Judicial Academy, Janipur, Jammu with the 

direction to report in the Academy at 9.30 AM. Sharp(Sunday). 

By Order. ~V /.(,\ \'-~ 
(SanJlv'r>\,ar) 

Registrar General 

No Sb B9o-q~ c"li~ted' 0 b 1•'2--~o]Jl 
Copy to the:-
1. Principal Secretary to Hon'ble Ttie Chief Justice, High Court of JEd<:, 

Jammu. 
2. Secretary to Hon'ble Mr.Justice Alok Aradhe (Chairman of tile Hon'lJie 

Committee constituted for the J&K, State )udiciar Academy). 
3. Secretary to Hon'ble Mr.Justice Janak Raj Kotwal (~lember of the 

Hon'ble Committe·= constituted for the J&K, State Judicial Academy). 
4. Secretary to Hon'ble rv:r.Justice M.K.. Hanjura (Member of 

the Hon'ble Committee constituted for the: J&K, State Judici;:.l 
Academy) . 

.... . for information of His Lordship. 

S. Director, J&K State Judicial Ac:1demy, Jammu for information and with 
the request to get the nominated officE.rs inform eel according!•;. 

6. Registrar Judicial, High Court Vliing, Jammu. 
7. All Principal District & Sessions Judges of Jammu province . 

...... .for information and further n/a. · 
~C, e-Courts, High Court of J&K, Jammu for information and with the 

request to get the same uploeided on the offi~ia! Wlbsite o. t J&K, High 
Court for information of all concerned. . . ~~ 

Reg;str~al 


